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FLA. 2207(3).— FATT TR T Yo7 ATAFAW, 1989 (1989 FT 24) U 2008 (2008 FT 11)
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I afafa=m 7 arer 2097 T IT) ATT-2) F AN wEAY WTARTr 1T AT AT Fwre off smaer

faw grm

TH SATSEAAT o STl A ATAT T TR T T & o7 AL 399 § ¥ faag =ARE g

TEAH SATEHTLT & STUE HIATAT § ST (A0 T ST o] |

ALIAT

TISTEAT 57 | oi-aaaT- et 3 = Yoo g it e afarsmT 3q st e & e
U qHeET SUEe | srfanrgor Y S arelt "v=mr afga a1 saeh wfRa v @ g@ferg fEewor

JgEt — e 7 guest

FH | qgHI HT DIE U &1 RIBpEL G ERY
aE k]
(FTHTeT H)
g | T et 358 1060 | quii )
, | T qawrst 355 488 (ﬁf;iw )
3 | faEmr RERE 439/354 1247 AT
4 | FaEmm RERE 440/354 891 AT
5 | TEaEmr KCRELS 347 359 it
6 | fHamm RESSEl 346 498 it
7 | faEmm RESSEl 345 406 it
g | Farm TTET 344 109 AT
o | fRam T 343 330 it
10 | TrEmT RERE 342 300 it
11 | FEmT TELTET 341 4920.00 fersft
srfaugor & (T TefteH) 10608
wiferrge &= @FREH) | 1.0608
1 eI LIERICIL] 208 1700 HTRTET
217 6500 AT
e & (FTfre) 8200
e & FR=H) | 0.8200
1 | R LIEE RS 766 560 REI
SRR & (Fefefted) 560
wferagr &= (FFE H) 0.0560
1 | e THTET TE9T 289 7541.749 Bl
ferugo a7 (aiied) | 7541.749
EIEPEURSE] (FFITH) | 0.754175
1 | "HEET A ATAT 91/149 1316 HTR
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HILT T TSIA . AHTYTL

SIEP R E] (FTHeH) 1316
g & (FR ) 0.1316
1 AT 24 10600 AT
2 AT 272 1337 BEll
3 EILEI] 271 561 AT
4 EILEI] 1109/312 6228 fasft
5 EILEIE] 1094/312 6366.3 fasft
6 EILEIE] 312 13648.500 AT
7 EILKIN] 314 6873.5 AT
8 EILEIR] 315 5296 AT
9 i 1112/315 175 T
(PWD Road)
10 EILKIN] 1113/315 339 TEHT
11 EILKIN] 671/1 1248 T
12 i 710/24 768 AT
(PWD Road)
13 Sl 710/1 930 T
(PWD Road)
14 Sl 709/23 437.10 AT
(PWD Road)
15 EILEIN] 23 2070 AT
16 EILEIN] 114 5430 TR
wiferrger &= (@) | 62307.4
EIEPELCE] @FRIH) | 6.23074
1 T 217 11 st
2 A 224 650 fasft
3 AT 260/229 150 fasft
4 AT 229 150 T
5 B 579/259 480 BEl
6 Kkl 348/227 2505 BEl
7 B 577/106 200 fasft
8 BT 272/84 116 BEl
9 BT 249/84 885 BEl
10 BT 98 450 BEl
SIEP R E] (FTHeH) 5597
EIEPELE] @R H) 0.5597
1 T 249 750 IGEl
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SIEP R E] (FTHeH) 750

SIEPEUEE] @ER=<H) | 0.0750
1 THEET Areel TAT TF=T 511 3206 IEEil
2 THEET Areel qAT TFST 512 2280 IEEil

g &= (FTHreH) 5486

wferg &= @ERa<H) | 05486
1 | ®WWEET | qUElE AT - S 437/165 117.800 fasft
2 | ®HEET | Tl T ATET - S 153 230.400 fasft

g &= (@THreH) 348.2

EIEDEUECE] @FF=<H) | 0.03482
1 | "HEEt & HTATET - 31T 632/480 250.00 fasft
2 | #HEST F&T T ATET - 31T 687/631 217.590 GRERL]
3 | #HesSt & FTATET - 3l 711/707 537.624 GREORL]
4 | "HEST & HTATET - 3l 708/257 582.271 GREORL]
5 | #Hest & HTATET - 3l 268 625.176 GREIRL]
6 | THEST & HTATET - 3l 384/370 793.380 fasft
7 | "EESt & FTATET - 3l 267 558.000 TR
g | #HeST & FTATET - 3l 569/270 | 1728.000 fasft
9 | wWeE & FTATET - 3l 384/270 622.470 BEl

it &= (FTde<d) | 5914.511

g &= @EREH) | 05915

[T, €. SU /AT /U U €T /443599200 ATT-25]
EEEAGER LI = RICIEEACIPEA (DRI

MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 5th May, 2026

S.0. 2207(E).—In exercise of the powers conferred by sub-section (1) of section 20A of the
Railways(Amendment) Act, 2008(11 of 2008) and the Railways Act, 1989 (24 of 1989)(hereinafter referred to as the
said Act), the Central Government, after being satisfied that for the public purpose, the land, the brief description of
which has been given in the schedule annexed hereto, is required for execution of the “Luni-Samdari (48.53 Kms.) &
Samdari — Bhildi (223.44 Kms.) double line project” for Sub Division Siwana & Samdari of District Balotra in the
state of Rajasthan, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act;

Every such objection shall be made to the competent authority, namely, Sub Divisional Officer, Siwana,
District Balotra, Rajasthan, in writing and shall set out the grounds thereof, and the competent authority shall give the
objector an opportunity of being heard, either in person or by legal practitioner and may, after hearing all such objections
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and after making such further enquiry, if any, as the competent authority thinks necessary, by order, either allow or
disallow the objections;

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure, for the Special Railway Project, namely, Luni-
Samdari (48.53 Kms.) and Samdari-Bhildi (223.44 Kms.) Doubling Railway Special project,” Sub Division Siwana of
District Balotra in the State of Rajasthan.

Tehsil — Siwana & Samdari

S.No. Name of Village Khasra no. Acquisition Area Type of Land
Tehsil in Sqm.
Siwana Ludrada Government
1. 358 1060 (CHC)
Siwana Ludrada Government
2. 355 488 (CHC)
3. Siwana Ludrada 439/354 1247 Government
4, Siwana Ludrada 440/354 891 Government
3. Siwana Ludrada 347 359 Private
6. Siwana Ludrada 346 498 Private
7. Siwana Ludrada 345 406 Private
8. Siwana Ludrada 344 109 Government
9. Siwana Ludrada 343 330 Private
10. Siwana Ludrada 342 300 Private
11. Siwana Ludrada 341 4920.00 Private
[Total Acquisition Area in Sqm 10608
Total Acquisition Area in ha 1.0608
1. Siwana Maylawas 208 1700 Government
2. Siwana Maylawas 217 6500 Government
Total Acquisition Area in Sqm 8200
Total Acquisition Area in ha 0.8200
1. Siwana Mokalsar | 766 560 Private
Total Acquisition Area in Sqm 560
Total Acquisition Area in ha 0.0560
1. Samdari Samdari | 289 7541.749 Private
Total Acquisition Area in Sqm 7541.749
Total Acquisition Area in ha 0.754175
1. Samdari Deolivalee I 91/149 1316 Government
Total Acquisition Area in Sqm 1316
Total Acquisition Area in ha 0.1316
1. Samdari Bamsin 24 10600 Government
2. Samdari Bamsin 272 1337 Private
3. Samdari Bamsin 271 561 Government
4. Samdari Bamsin 1109/312 6228 Private
5. Samdari Bamsin 1094/312 6366.3 Private
6. Samdari Bamsin 312 13648.500 Government
7. Samdari Bamsin 314 6873.5 Government
8. Samdari Bamsin 315 5296 Government
Samdari Bamsin Government
9. 1112/315 175 (PWD Road)
10. Samdari Bamsin 1113/315 339 Government
11. Samdari Bamsin 671/1 1248 Government
Samdari Bamsin Government
12. 710/24 768 (PWD Road)
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Samdari Bamsin Government
13. 710/1 930 (PWD Road)
Samdari Bamsin Government
14. 709/23 437.10 (PWD Road)
15. Samdari Bamsin 23 2070 Government
16. Samdari Bamsin 114 5430 Government
Total Acquisition Area in Sqm 62307.4
Total Acquisition Area in ha 6.23074
1. Samdari Fulan 217 11 Private
2. Samdari Fulan 224 650 Private
3. Samdari Fulan 260/229 150 Private
4. Samdari Fulan 229 150 Government
5. Samdari Fulan 579/259 480 Private
6. Samdari Fulan 348/227 2505 Private
7. Samdari Fulan 577/106 200 Private
8. Samdari Fulan 272/84 116 Private
9. Samdari Fulan 249/84 885 Private
10. Samdari Fulan 98 450 Private
Total Acquisition Area in Sqm 5597
Total Acquisition Area in ha 0.5597
1. Samdari Baloo 249 750 Private
Total Acquisition Area in Sqm 750
Total Acquisition Area in ha 0.0750
1. Samdari Aadarsh Naya Deora 511 3206 Private
2. Samdari Aadarsh Naya Deora 512 2280 Private
Total Acquisition Area in Sqm 5486
Total Acquisition Area in ha 0.5486
1. Samdari Paton Ka Bada — Ajeet 437/165 117.800 Private
2. Samdari Paton Ka Bada — Ajeet 153 230.400 Private
Total Acquisition Area in Sqm 348.2
Total Acquisition Area in ha 0.03482
1. Samdari Dudo Ka Bada — Ajeet 632/480 250.00 Private
2. Samdari Dudo Ka Bada — Ajeet 687/631 217.590 Government
3. Samdari Dudo Ka Bada — Ajeet 711/707 537.624 Government
4. Samdari Dudo Ka Bada — Ajeet 708/257 582.271 Government
5. Samdari Dudo Ka Bada — Ajeet 268 625.176 Government
6. Samdari Dudo Ka Bada — Ajeet 384/370 793.380 Private
7. Samdari Dudo Ka Bada — Ajeet 267 558.000 Government
8. Samdari Dudo Ka Bada — Ajeet 569/270 1728.000 Private
9. Samdari Dudo Ka Bada — Ajeet 384/270 622.470 Private
Total Acquisition Area in Sqm 5914.511
Total Acquisition Area in ha 0.5915

[F. No. NWR/HQ/S&C/ 443599200 Vol- XX V]
VIVEK SAXENA, Chief Administrative Officer (Const.)
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